
THE MINISTBR OF STATE OF 
THE MINISTRY OF WELFARE (DR. 
RAJENDRA KUMARI BAJPAI): (a) 
Yes, Sir. 

(b) and (C) Besides the money pro-
vided by the Central Government to tbe 
State Government as Special Central 
Assistance and under Centrally Sponsored 
Schemes, the 7th Plan for Karnataka 
State has a provision of Rs. 452.85 crores 
under Special Component Plan for 
Scheduled Castes, Rs. 78.69 crores under 
Tribal Sub·Plan for..scheduled Tribes and 
Rs. 75.80 crores covering various aspects 
of welfare and development of Scheduled 
Castes/Scheduled Tribe and other back.-
ward classes. 

The schemes cover many sectors of 
development including education, agricul-
ture, horticulture, soil conservation, 
animal husbandry. fisheries. forests, rural 
development, cooperation, minor irriga-
tion. industries, sericulture, housiol. urban 
developmeBt. nutrition, health and family 
welfare. 

AtI'orestatio. by priYate compa .ie s 

·342. SHRI BALASAHEB VIKHE 
PATIL : "ill the Minister of ENVI-
RONMENT AND FORESTS be pleased 
to state: 

(a> whether the private companies 
are entering in afforestation projects; 

(b) if not, the correct position in 
this reaard; and 

(c) ir so, the reasons for promoting 
private companies entry in the afforesta-
tion projects '1 

THE MINISTER OF ENVIRON. 
MENT AND FORESrS (SHR( BHAJAN 
LAL) : (a) and (b) A few privato com-
panios are onterina into afforestation 
projects. 

(c) Go"ornmelll are not J'toMotfna 
the entry of private companies into affore-
Itatloa projects 08 tefOit I.Dds. 

[Tranl/ation1 

Dec •• ion •• f Ceetr.1 SiMi Co •• ittee 

*343. SHR.! MOOL CHAND DAGA 
Will the Minister of HOME AFFAIR.S be 
pleased to state : I 

(a> the important deCisions taken 00 
18 September, 1985 by the Central Hindi 
Committee; 

(b) the steps taken •• far· by 
Government to implement these deci-
sions ; 

. (c) whether aoy efforts have beea 
made by GO\ emment to let the statui of 
internatienal Ianaua&e for Hindi ill and 
outside the United Nations just as EaaIiA, 
Spanish, French. Russian. Cbin~ and 
Arabic; and 

(d) if so, tbe outcome or the 
efforts ? 

THE MINISTER OF HOME 
AFFAIRS (S. BUT A SINOH) : <a> to (b) 
The Central Hindi Committee in its meet-
ing held in September, 1985, coDSidered 
various methods for the progressive use of 
Hindi as the official languap of the 
Union. 

2. Some Qf tbe important decisioBS 
taken by tbe CODUllittee were :-

As far as practicable Ccatral GOYOfn-
ment Offices should purchase and iDstall 
Itilin&ual mechanical aDd electronic 
equipmeots so as to increase tIleir capacitY 
te fUDction bilinaually in an ecoaomic 
manDer: hiabest awards should be iDstItu .. 
ted to encourage the implemeDtatioll of 
the Official La0luaao P.olicy in CoIltnl 
Government Departments and PubUc 
Sector Undertakinp; the Three l.aDIu ... 
Formula should be im:plcmented dec-
tively; aDd as far as possible aad pndi-
c.able Indian DeleaatioDS visitiDa foreip 
countries shoaJd be pursuaded to tJIC 
Hindi in tboil' diSCUDioas. 

3. In punuuce ef ... cIcrisioIJI 
luitable iIls'ructiooa bavc bcCD ~ tq 


